LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)

Tuesday, 26t March, 2024/06 Chaitra, 1946 (Shaka)
No. 141

Sub: Intimation of arrest of Sh. Arvind Kejriwal, sitting Chief Minister
of Government of NCT of Delhi under Section 19 of the
Prevention of Money-Laundering Act, 2002 - reg.

Hon’ble Members are hereby informed that following message,
addressed to Hon’ble Speaker, has been received on 22.03.2024 from
Additional Director, Directorate of Enforcement, Headquarters Investigation
Unit-2, Government of India, Block-B, Pravartan Bhawan, Dr. A P J Addul
Kalam Road, New Delhi-110011:-

Sh. Arvind Kejriwal was arrested by ED under Section 19 of the
PMLA, 2002 on 21.03.2024 09:05 PM at Delhi in connection with FIR No.
RC 0032022A0053 dated 17.08.2022 registered by CBI, ACB, New Delhi
and ECIR/HIU-II/14/2022 dated 22.08.2022 recorded by the Directorate of
Enforcement.

Raj Kumar
Secretary
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